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INDIRA GANDHI KRISHI A VISHWAVIIK ALAYA \62—
KRISHAK NAGAR, RAIPUR (M,P.) 492 012

¥o Meeting/SA-IE/2000/ 14092 Raipur, Dateds- 7/3/2000.

NOTIFICATION

s

In excercise of the powers conferred imde:; sub-section
(6) of sectjon 39 of the Indira Gandhi Krishi Vishwavidyalaya
Act 1987, EﬁE-Kuiadhipati has approved the ammendments in Indira

Gaﬁdhi'Krishi Vishwavidyalaya Statute No.,9(4).

A copy of the ammendments is enclosed herewith for

Endt.No.Meeting/SA-IE/2000/14093 14109
Copy forwarded with enclosure to 3=
le All members of the Board of Managemmt.

Dr./Shri -~ s e e
2, TO to Vice-—chancellor, IGKV., Raipur.
3. The Director of Resea.rdvmctmsion Services, IGKV., Raipur,
4, The All Deans - i : T
Se The Comptroller, IGKV., Raipur, - E

6. Deputy Registrar(Acad)/Assistant Cmptroller/Asstt.Registrar
(Estt.), IGKV., Raipur, '

" 7« In=Charge of Cqmputer Section, IGKV., Raipur.

8. The Associate Director Research,Zonal Agricultural
Research Station, Ajirma Farm, Ambikapur - 497 001/
Kumrawand Farm, Jagdalpur - 494 001,

9. The Senior Scientist, RARS, Bilaspur/Waraseoni(Balaghat).

10.Cheif Training Organizer, KVK, Bilaspur/Anjora(burg)/ .
Rana Hanuman Singh, KVK, Badgaon - 481 llsgBalaghat)/Ambika; Ty

- 11,In-Charge Scientist, RARS , Boirdadar Farm, Raigarh - 496 001.

12.The Officer In-Charge, D.K.Farm, Bhatapara - 493 118.

13 ,ADA, Labhandhi Farm/Instructional Farm, Raipur.

14 ,Farm Manager, Baronda Farm, Baronda.

15 .Superintendent Physical Plant, IGKV,, Raipur, |

16.Secretary Agriculture/Veterinary/Finance Department,
GOVt. of Mopo; Mantralaya, Bhopal'.

17.Deputy Secretary to Honorable Governor of M.P,, Raj Bhawan;
%% 1 with reference to letter No./127/Y.¥.&l. /¥T¢/2000
Td. 7-2—-2000. with five copies of ammendment.
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Ammendment to the IGKV Statute, 198?

Approved by the Hon'ble Chancellor vide
letter No./127/4, . &Y. /¥Td/2000 T& 7-2-2000-
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